
ALPG distributoTs for an economical 
...aDd efficient distribution system; 

(b) is there any representation to 
tthe Oil cODq)anies by the LPG distri-
:butOf'S in this respect; 

(c) if SO, the steps taken by the Oil 
..companies; and 

(d) w'hether the IOC has allowed 
,any distributor to operate in undefined 
.areas to enroll customers in unrelated 
areas far from their show r""-tms? 

THE MINISTE.R OF PETROLEUM~ 
CHEMICALS AND FERTILIZERS 
(S-q'RI VEERENDRA PATIL): (a) 

.Rationalisation of areas of LPG dis-
tributors is a continuous process. 
-Based on appointment of new distri-
tors, adjustment of areas.is under-
-taken, if considered necessary, SO as 
to ensure economic and efficient func-
tioning of the distributorships. 

(b) and (c). Representations are 
received and duly considered by 0.1.1 
't::ompanies for taking remedial action. 

( d) Areas of operation of LPG dis-
-tributors is defined in their appoint-
ment letted. However, in exceptional 
ca~es due to lack of potential in their 
-original marketing areas, their area 
of operation is extended. 

Allotment Of cooking ,.as Ageneies to 
~perative societies In U.P. anll Bihar 

4283. SHRI RAM SINGH SRAKYA: 
'Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 

-:state: 

(a) the particular agencies/coope-
..rative Societies who were allotted 
Cooking Gas agencies in U.P., Bihar 
during the last three years; 

(b) the criteria followed in sane. 
"tioning the cooking gas agencies to 
tthem; and 

(c) the number of applications 
-"Which were rej ected for the allot-
ment of cooking gas agencies giving 
the reasons therefor? 

THE MINISTEB OF PETROLEUM, 
CHEMI(~AI.s AND FERTILIZERS 

(SHRI VDRENDRA PATIL): (a) 
Names ot the particular agencies / co-
operative societies who were allotted 
cooking gas agencies in U.P. and 
Bihar during the last three years are 
under:-

Uttar Pradesh 

1. U.P. Upbhokta Sahakari Sangh 
Limited. 

2. RDSO Consumers Co-operative 
Societies Limited. 

Bihar: None. 

(b) Accordlng to the policy then in 
force, 25 per cent of all the agencies 
were reserved for persons belonging 
to SC 1ST and 2 per cent for :t:·hysi-
cally handicapped. The remaining 
73 per cent of the agencies were being 
a\vurded on commercial considera-
tions, preference being given to 
genuine and efficient Consumers ~()
operative Societies, Agro-Industries 
Corporation etc. All app-ointments 
are made after inviting applications 
by issuing advertisements in the 
newspapers in ci.rculation in the area 
concerned and selection of candidates 
has to be made by a duly constituted 
Selection Committee set up for the 
purpose by respective oil companies. 
However, Government undertakings 
may be awarded agencies without ad-
vertisement procedure, if such agen-
cies are run departmentally by them. 

(c) A large number of persons 
apply in respect of such agencies and 
complete records of such applications 
are not readily available. After 
selection Of the agent is completed 
from among the applicants, the re-
maining applications are deemed 
rejected. 
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Issue of letter Of Intent fOr Petro-
chemical Complex itn Gujarat 

4285. SHRI AMARSINH V. 
RATHWALA: 
SHRI R. P. GAEKWAD. 

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state: 

(a) whether any request from the 
Gujarat State to issue letter of intent 
for Bombay High Gas based Petro-
chemical Complex to the Gujarat 
State Petro-chemical Corporation Ltd. 
has been received; 

(b) if so, the reasons for delay; and 

(c) when the final decision i~ ex-
pected? 

THE MINISTER OF PETROLEUM. 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 
Yes, Sir. 

(b) and (c). Government has yet 
to take a decisions on the ownership 
of this complex. 
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Allotment of Petrol pumps, L.P. Gas 
Agencies and Kerosene Depots &. 

8C/ST 

• 4287. SHRI H. N. NANJE GOWDA.; 
Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to st.&te: 

(a) details fOr the last three y(!a1l'S 
01 SC 1ST persons allotted pe.nol 
pumps, L.P. Gas agencies and ~ 
sene depots etc. by the various en 
companies; and 

(b) whether there are some selt-
styled C'~)1nnl.ittees in Oil conl~:"an~"'S' 

who decide the above issues? 

THE MINISTER OF PETROLE'llli[... 
CHEMICALS AND FERTILIZKJIS 
(SHRI VEERENDRA PATIL): {a' 
Si!lce .i.r.ccption of the reservat:cn 
policy i.e., from 1-1-1974 in respect C!fIl 
Indian Oil Corporation (IOe) excltd_ 
ing 'B' site retail outlets and :era.:u. 
23-9-1977 for all ail eompaniesl r bl6 
retail outleta, 47 LPG distributatsflila8, 




